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GOVERNMENT OF JAMMU AND KASHMIR 
DEPARTMENT OF LAw, JUSTICE AND PARLIAMENTARY AFFAIRS 

(Judicial Administration Section) Civil Secretariat 

(Srinagar/Jammu) 

Subject- Creation of posts for Computer Section of the High 

Court. 
Reference:- Administrative Council Decision No.61/10/2021 dated 

28.05.2021. 

GOVERNMENT ORDER NO: Stl- JK(LD) of 2021 
D:01 06 2021. D A T T E 

Sanction is accorded to the Creation of following 19 

(Nineteen) posts in different categories to the extent of number 
of posts shown against each category in the Computer Section of 

the Hon ble High Court, J&K, as under: 

S.No. Name of the Post Pay Level No. of 

Posts 

Assistant Registrar-I Level 8A-(50700-160600) 03 

(Computer)
Assistant Registrar-II |Level 8-(47600-151100) 
KComputer) 
Section Officer 

(Computer)
Selection Grade (DEO) |Level 4-(25500-81100) 

2 02 

3 Level 7- (44900-142400) 04 

4 04 

5 Computer Operator Level 2-(19900-63200) 06 

Total 19 

The above agreement is subject to the following conditions-

1. The High Court shall amend the relevant recruitment rules 

accordingly.
2. Posts under direct recruitment are filled under S.O. 192 of 

2020 dated 17.06.2020.

By order of the Government of Jammu and Kashmir. 

Sd/ 
(AchalSethi)

Secretary to Government



No: LD(A)2017/32
Copy to the:-

1. Principal Secretary to Hon'ble Lieutenant Governor for 

Dated:01 -06- 2021. 

for 
information of the Hon'ble Lieutenant Governor. 

2. Commissioner/Secretary 

Administration Department.
3. Registrar General, J&K High Court, Srinagar. This is with 

reference to his letter No. 35516/NG dated 07.02.2020. 
4. Principal Secretary to Hon'ble Chief Justice J&K High Court, 

Srinagar. 

to Government, General 

Archives, Archaeology and Museumns, J&K, 5. Director, 

Srinagar. 
6. Private Secretary to the Chief Secretary for information of 

Chief Secretary. 
7. Private Secretary to Secretary to Government, Department 

of Law, Justice and Parliamentary Affairs. 
8. In charge Website, Department of Law Justice and 8. 

Parliamentary Affairs. 
9. Government Order File. 9. 
10. Concerned file. 

/.6:3, 

(Ashish Gupta) 
Additional Secretary to Government 
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